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(Translation] 

Transmitter Projects 

2329. SHRI RAJVEER SINGH : 
SHRI CHHITUBHAI GAMIT : 

SHRI RAM PAL SINGH: 
SHRI RAMESHWAR PATIDAR : 
SHRI SURAJBHANU SOLANKI : 

SHRI HARISINGH CHAVDA : 

DR. P. VALLAL PERUMAN : 
SHRI SURENDRA PAL PATHAK: 

Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

\a) the number of low power transmitters, high power 
transmitters, very low power transmitters and transponders 

proposed to be set up during the current plan period 
alongwith the locations thereof, State-wise; 

(b) the funds allocated for the purpose, State-wise: 

(c) whether some of the transmitter projects are behinc! 
the schedule for commissioning; 

(d) if so, the details and locations of such projects 
together with the reasons therefor; and 

(e) the time by which such projects are likely to be 

commissioned ? 

THE MINISTER OF STATE OF THE MINISTRY OF 

INFORMATION AND BROADCASTING (SHRI K.P. SINGH 

DEO) : (a) Whereas 216 TV transmitters of verying powers 
have so far been commisssioned during the Eighth Plan 

period i.e. from 1.4.1992 to 10.8.1995, 533 TV transmitter 

projects, as per details given in the enclosed Statement, are 
under implementation/envisaged to be set up in the country 
during the remaining period of the Eighth Plan subject to 
availability of adequate resources for the purpose and other 

infrastructural facilities. 

(b) The approved outlay of Doordarshan for the Eighth 
Plan is Rs. 2.300 crores, which, inter-alia. includes 
provision for transmission facilities. Allocation ·of funds is, 

however, not made State-wise. 

(c) to (e). The High Power Transmitter projects at 
Lunglei, Mokokchung, Churachandpur, Rameshwaram, 

Fazilka, Bhuj. Barmer, and Calicut have been delayed for 
reasons such CIS remoteness of project sites & difficult 
terrain conditions, delay in availability of infrastructural 

facilities, delay in construction of towers and cost escalation 
leading to revision of cost estimates of the projects requiring 
fresh approval of the competent authority. The above 
projects are expected to be completed by the end of the 

Eighth Plan period. However, interim set up at Rameshwaram, 

Bhuj and Calicut are already operational. 

STATEMENT 

TV Transmitters 

State/UT Transmitters under 
implementation 

Andhra Pradesh HPTs 
Kumool 
Nandyal 
Rajamundary 
Hyderabad (DO-II) 

LPTs 
Kadiri 
Belampally 
Markapur 
Kameraddy 
Tamblepally 
L.R. Pally 
Pasra 
Narayanpet 
Pedanandipadu 

VLPTs 
Chintapalli 
Parwatipuram 

Arunachal Pradesh LPT 
Miao 

VLPTs 
Pipu Dipu/Nayapin 
Yomcha 
TalifTuting 
Minyong/Yingkong 
Kalaktang 
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Proposed 
transmitter 
schemes 

HPTs 
Warangal 
Ongole 

LPTs 
Rajampet 
Banswada 
Tekkali 
Sirpur 
Macherla 
Bhainsa 
Narsaraopet 
Achempet 
Devarkonda 
Bobbili 
Pedapalli 

. Jadcherla 
Darsi 
Tuni 

VLPT 
Seetampetta 

VLPTs 
Longding 
Khimyong 
Nampong 
Hawai 
Kronli 
Hundi/Desali 
Geku 
Boleng 
Mariyang 
Mechuke 
KeYing 
Darak 

. Liromoba 
Tirbin 
Gensi 
Taliha 
Beririjo 
Palin 
Sagalee 
Chayangtajo 
Seijosa 
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State/UT Transmitters under Proposed State/UT Transmitters under Proposed 

implementation transmitter implementation transmitter 

schemes schemes 

Rupa Limbdi 

Mukto Dhamdhuka 

TRANSPOSER Dhari 

Senkhiview Una 
Bantva 

Assam LPTs HPTs 
Sonari Tezpur VLPT VLPT 

Lumding Jorhat Netrang Sagwara 

Hojai Bogaigainl' 
Kokrajhar Haryana HPT 

Tinsukia Hissar 

VLPT VLPTs LPTs 

Digboi Mergherita 
Bokakhat Mehendergarh 

Batsinghmari Firozpur 
Jhirka/ 

TRANSPOSER Pinangwan 

Guwahati Rohtak 
Charkhi Dadri 

Bihar LPTs HPTs 
Supaul Motihari Himachal Pradesh LPTs HPT 

Moamundy Jamshedpur Sujanpur Dharamshala 

Kodarma Deoghar Sunder Nagar 

Phoolparas Rampur 

Saraikela LPTs 
Pain a (DD-II) Ramnagar LPTs 

Sheikhpura Chalra Asha Puri 

Lakhisarai Daudnagar Mandi DD-II 

Sikandra Simri-Bhakh-
tiarpur VLPTs VLPTs 

Mushabani 
Brahawa Chaupal Veer 

Qasba Ketkhai Nichar 

Rosera Shivbadar Tissa 
Bharthi Chauri Khas 

Gujaral HPT HPTs Jahalma Pirbhayanu 

Bhuj (pm!.) Palitana Bharmour Jhalingri 

Surat Diar Kaja 

Vadodra Desni Dalesh 

Radhanp,ur Rehru Udaipur 

Junagarh Boli Awah Devi 
Parwanoo Karsog 

LPTs LPTs Bandla Banjar 
Kandaghat Chunghai 

Ider Lunawada Dalhausi Nehri 

Morvi Boled 
Deesa Jamjodhpur Jammu & LPT HPTs 

Rajula Radhanpur Kashmir Rajouri . Naushere 

Khambalia Rajpipla Kathua 

Amod Vyara VLPTs LPTs 
Mangrol (Sural) Dharampur 

Jhagadia Umargaon Tithwal Poonch 
Shamlaji Modasa Baramulla Udhampur 
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State/UT Transmitters under Proposed State/UT Transmitters under Proposed 
implementation transmitter implementation transmitter 

schemes schemes 

TRANSPOSER VLPTs VLPTs VLPTs 

Nagrota Tangste Mannar E rattupetta 

Ringdom Kanji rapall i Mundakayam 

Gompa Devikolam 

Mulbekhl Madhya Pradesh LPTs HPTs 
Shargol 
Bafliaz Gaderwara Ambikapur 

Khalsi Kukadeshwar Gune 
Chushal Khurai Shahdol 
Batalik Bhander Sagar 

Turtok Keleras 

Basecamp Siroflj 

(Siachin) Sakti 
Naryanpur 

Kamataka HPT. HPTs VLPTs LPT. 
Gulbarga Mangalore 
Bangalore (DO-II) Mysore Singrauli Ranghogarh 

Raichur Kondagaon Sarengarh 
Hassan Budhni Garo! 

Jashpurnagar Bhanpura 
LPT. LPTs Pakhanjore Sitamau 

Pipria 
Gokak Mudhol Bada Malehra 
Jamkhandi Tumkur ' Kharod 
Kumta Puttur 
Bhalkal Oandeli VLPT. 
Harpanhali Talikota 
Basava Kalyan Indi Koylibeda 

Huvin Hippargi Pendra Road 
Hiriyur Diamond-

Mining Project 
LPTs LPT. Modakpal 

Bijapur 
Sagar Hosdurg 

Maharashtra HPT HPT. 
Hungond Kudligi 
Arsikare 

Bombay (OD-II) Chandrapur 
Hattihai 

Jalgaon 

VLPT VLPTs Mahipatgarh 

Madhugiri Sulya LPTs LPT. 

Badami Brahampuri Arvi 
Shirpur Mangaon 

Kerala HPT, HPT Oeorukh Khopoli 
Mhasle Rajapur 

Calicu! (pmt.) Cannanore Navapur Ravar 
f'ard1IIkaoMIda 

LPT. LPTs Rasod Mangalwedlla 
Karanja Mahad 

Kanangarh Pala Ahen Satana 

Thodupuzha Adoor Umarkhed , Khanpur 

Chengennur Calicu! (DD-II) . Ambe! 
Attappadi Akalko! 
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StatelUT Transmitters under Proposed StatelUT Transmitters under Proposed 
implementation transmitter implementation transmitter 

schemes schemes 

Sironcha Orissa HPT. HPT 
Chimur 
Chandur Baleshwar Berhampur 

Oaryapur Sambalpur 

Ohadgaon LPT. LPT. 
Nagpur (~O-II) Kulad 
Sakoli Nayagarh Rajgangpur 
A~uni Sonepur Birmitrapur 
Kurkheda Mohana Simliguda 
Sindewahi Kuchinda Jalpara 
PhaltE.n TusharalSainthala BahaJda 
Chikoli Kabisuryanagar Sambalpur 

(DO-II) 
VLPT. VLPT. Ourgapur Patnagarh. 

Sohela Gondiyal 
Khed MaJwan Kapilas 
Rajapur MaJkapur Sohela . Tirthal 

Bhokar Umerket Padua 
Wai Kotpad Khariar 
Koregaon Karanjia 

TRANSPOSER VLPT. VLPT. 
Badlapur Aul Machhkund 

Thaumal Rampur Kashipur 
Manipur HPT LPT Chltrakonda Lanjigarh 

Churachandpur ImphaJ (00-11) Badabarbll Jayapatna 

VLPT. VLPT 
BarpaJli Simlipalgarh 

Moreh Jlrlbam VLPT. 
Kangpokpi Udaigiri 

Megha1aya VLPT LPT Sukinda 
Koksara 

Baghmara Shillong (DO-II) Kalampur 
TRANspc?sER Nagchi 
Shillong Paikamal 

Mizoram HPT LPT r/:.iANSPOSER 
Ohenkanal 

Lunglei Saiha Chandipara 

TRANSPOSER punjab HPT LI'T 
AizwaJ 

VLPT Fazilka Patiala 

Champhei Rajasthan HPT. HPT. 

Barmer Ajmer 
Nagatand HPT LPT Jaisalmer Anupgarh 

Jodhpur Bikaner 
Mokokchung Kohlma (00-11) Nathdwara 

VLPT LPT. LPT. 

Phek Barl Sadri Navalgarh 
Satakha Bare Baatl Hlndaun Sangwara 
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State/UT Transmitters under Proposed State/UT Transmitters under Proposed 
implementation transmitter implementation transmitter 

schemes schemes 

Makrana Kushalg~rh Vazapadi 
Karauli Pirawa Udmalpet 
Phalodi Nagar 
Rajgarh (Churu) Kishangarh Tripura LPTs LPTs 

(Alwar) 
M!. Abu Nashirabad Kailishar Jolaibari 
Partapgarh Bhinmal Toliamura Amerpur 
Nohar Sojat Ambassa 
Shahpura Bali Agartala (OD-J I) 
Nimaj Sanchor 
Bansi Oariawad VLPT 
Kesriaji Bharatpur 

Tibi Oharamanagar 

Kishangarh 
Uttar Pradesh (Ajmer) HPT HPTs 

Vijayanagar Banda Lakhimpur 
Sitapur 

VLPTs VLPTs Jalaun 

Bhim Kotra LPTs LPTs 
Fatehpur Neemka 

._ Thana Almora Barakot 
Gangapur (Bhilwara) Auraiya Ohunaghat 
Lalsot Ganj Oundwara Narora 
Laxmangarh Haldwani Rudhauli 
Zawar Mines Mahobe Rath 
Mandalgarh Mau Ranipur Talbehat 

Naugarh Mahroni 
Sikkim VLPTs New Tehri Chhibramau 

Radauli Amroha Singtam 
Kasganj karwi Rangpo 
Karnprayag Oudhinagar Zorethang 
Nanpara . Kosi 

Tamil Nadu HPTs HPTs Khetikhan 
Kanpur (DO-II) 

Rameshwaram (pm!.) Dharampuri Athdama 
( Madras (~O-II) Kumbakonam Naini Oanda 

Tirunelvelli 
VLPTs VLPTs 

LPT. LPT. 
Arani Nattam Bageshwar Maneshwarl 
Gudiyattam Gingee Chamoli Lohaghat 
Pattukotti Palani Chaukhatia 
Attur AnilasImIIram Didihat Ohausil 
Shankaran Kovil Oenkanikotta Joshi math Rudhauli 
Krishnagiri Vandavasti Oevprayag Manila 
Marthandam Cheyyar Lansdowne Nandprayag 

Kallakuruchi Pralapnagar Manikpur 
Thiruvaiyeru Sinsar Kedarnath 
Erode BasotlBikhiasen Badrinath 

Kalijikhal Gaurikund 
VPT. Gajja Pokhri 

Mettupalayam F aleh parbat 

Valparal Khailparbal 

Valliur Rajgarhi 
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StateIUT 

West Bengal 

A & Nisland 

Dadra & 
Nagar Haveli 

Daman & Diu 

Delhi 

Pondicherry 

[English) 

Transmitters under 
implementation 

Sirakota Vaikuntham 
Saahiya 
Tharali 
Ghandyal 
Ruderparyag 
Naugagnkhal 

HPT 
Calcutta (DO-II) 

Farakka 
Rayna 
Kalna 
Murshidabad (DO-II) 

VLPT. 
Great Nicobar 
Bavelvock 
Katchal 
Baratang 

LPT 

Silvassa 

HPT 
Delhi (DO-III) 

Foreign Nationals 

2330. SHRI RAM KAPSE : 
SHRI LAKSHMAN SINGH: 
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Proposed 
transmitter 
schemes 

HPT. 
Balurghat 
Kharagpur 

. Krishnanagar 

LPT. 

Garhbe~a 

Bairampor 
Cooch Bihar 
Basanti 
Bishnupur 

VLPT 
Baghmandi 

LPT 
Port Blair 
(DO-III) 

LPT 

Diu 

HPT 
Pondicherry 

LPT 
Pondicherry 
(DO-II) 

SHRI HARIN PATHAK: 
SHRI SRIKANTA JENA : 
SHRI RAM VILAS PASWAN : 
DR. P.R. GANGWAR : 
SHRI CHANDRESH PATEL: 
SHRI J. CHOKKA RAO : 

Will the Minister of HOME AFFAIRS be pleased to 
state: 

(a) the number of foreign nationals residing illegally in 
India as on 31 st March, 1995: State-wise .and nationality
wise; and 

(b) the steps taken to repatriate them? 

THE MINISTER OF STATE IN THE. MINISTRY OF 
HOME AFFAIRS: (SHRI RAJESH PILOT): (a) and (b). 
Government is aware of the problem of illegal foreign 
nationals of neighbouring countries residing in India. It is 
not possible to furnish the exact number of such ilJigal. 
foreign nationals as they enter India clandestinely and 
mingle easily with the local population. The State 
Goernments and Union Territory Administrations have 
been delegated powers to detect and deport the foreign 
nationals residing illegally in the country. Th~y have. been 
instructed from time to time to launch special drives in 
that direction. 

Grants to Voluntary Organisations 

2331. SHRI SHANTARAM POTDUKHE : Will the 
Minister of WELFARE be pleased to state: 

(a) the main objectives of providing Grants-in-aid to 
voluntary organisatiosn for social service; 

(b) the outlay for the Eighth Plan and the amount spent 
during 1992-93, 1993-94 and 1994-95 under the scheme; 
and 

. 1 
(c) the number of voluntary organisations alongwith the. 

amount of grant sanctioned under the scheme during 1994-
95, State-wise? 

THE MINISTER OF WELFARE: (SHRI SITARAM 
KESRI) : (a) Voluntary agencies sUPl?lement Government 
action and they represent peoples' participation in 
various schemes/programmes. They are encouraged to 
successfully implement maximum benefits could be 
reached to the people at grassroot level. The Government 
is, therefore, assisting the Non-Governmental organisations 
by providing financial assistance under various schemes/ 
programmes. 

(b) A Statement-I is attached. 

(c) A Statement-II is attached. 




